
2 Papers laid on [RAJyA sABHA] the Table

(c) statement giving reasons for the delay in laying the papers mentioned 
at (a) above. [Placed in library. See No. l.T. 10955/16/19]

Reports and Accounts (2017-18) of IIFM, Bhopal and related papers

THe MINIsTeR of sTATe IN THe MINIsTRy of PARlIAMeNTARy 
AffAIRs; ANd THe MINIsTeR of sTATe IN THe MINIsTRy of sTATIsTICs 
ANd PRogRAMMe IMPleMeNTATIoN (sHRI vIJAy goel): sir, on behalf of 
my colleague, dr. Mahesh sharma, I lay on the Table, a copy each (in english and 
Hindi) of the following papers:-

(a) Annual Report and Accounts of the Indian Institute of forest Management 
(IIfM), Bhopal, for the year 2017-18, together with the Auditor's Report on 
the Accounts.

(b) Review by government on the working of the above Institute.

(c) statement giving reasons for the delay in laying the papers mentioned at 
(a) above. [Placed in library. See No. l.T. 10818/16/19]

Reports and Accounts for various years of FTII, Pune, SRFTI, Kolkata and 
Prasar Bharati, New Delhi and related papers

THe MINIsTeR of sTATe of THe MINIsTRy of youTH AffAIRs ANd 
sPoRTs; ANd THe MINIsTeR of sTATe of THe MINIsTRy of INfoRMATIoN 
ANd BRoAdCAsTINg (Col. RAJyAvARdHAN sINgH RATHoRe): sir, I lay 
on the Table, a copy each (in english and Hindi) of the following papers:–

(i) (a) Annual Report and Accounts of the film and Television Institute of 
India (fTII), Pune, for the year 2016-17, together with the Auditor’s 
Report on the Accounts.

(b) Review by government on the working of the above Institute.

(c) statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) above.

(ii) (a) Annual Report and Accounts of the film and Television Institute of 
India (fTII), Pune, for the year 2017-18, together with the Auditor’s 
Report on the Accounts.

(b) Review by government on the working of the above Institute.

(c) statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above.

[Placed in library. for (i) and (ii) See No. l.T. 10793/16/19]
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(iii) (a) Annual Report and Accounts of the satyajit Ray film and Television 
Institute (sRfTI), Kolkata, for the year 2017-18, together with the 
Auditor’s Report on the Accounts.

(b) Review by government on the working of the above Institute.

(c) statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) above.

(iv) (a) Annual Accounts of the Prasar Bharati (Broadcasting Corporation of 
India), New delhi, for the year 2017-18, and the Audit Report thereon, 
under sub-section (4) of section 21 of the Prasar Bharati (Broadcasting 
Corporation of India) Act, 1990.

(b) statement giving reasons for the delay in laying the papers mentioned 
at (iv) (a) above.

[Placed in library. for (iii) and (iv) See No. l.T. 10794/16/19]

Statements showing action taken by Government on the various assurances, 
promises and undertakings given during the Session

sHRI vIJAy goel: sir, I lay on the Table, a copy each (in english and Hindi) 
of the following statements showing action taken by government on the various 
assurances, promises and undertakings given during the session shown against each:–

1. statement No. XXXv Two Hundred and seventh session, 2006
[Placed in library. See No. l.T. 11033/16/19]

2. statement No. XXvIII Two Hundred and Ninth session, 2006
[Placed in library. See No. l.T. 11034/16/19]

3. statement No. XXvIII Two Hundred and Twentieth session, 2010
[Placed in library. See No. l.T. 11035/16/19]

4. statement No. XXvI Two Hundred and Twenty-third session, 2011
[Placed in library. See No. l.T. 11036/16/19]

5.	 Statement	 No.	 XXV	 Two	 Hundred	 and	 Twenty-fifth	 Session,	 2012
[Placed in library. See No. l.T. 11037/16/19]

6. statement No. XXI Two Hundred and Twenty-eighth session, 2013
[Placed in library. See No. l.T. 11038/16/19]

7. statement No. XIX Two Hundred and Thirtieth session, 2013-14
[Placed in library. See No. l.T. 11039/16/19]

8. statement No. XvII Two Hundred and Thirty-second session, 2014
[Placed in library. See No. l.T. 11040/16/19]
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9. statement No. XvI Two Hundred and Thirty-third session, 2014
[Placed in library. See No. l.T. 11041/16/19]

10. statement No. XIv Two Hundred and Thirty-fourth session, 2015
[Placed in library. See No. l.T. 11042/16/19]

11.	 Statement	 No.	 XIV	 Two	 Hundred	 and	 Thirty-fifth	 Session,	 2015
[Placed in library. See No. l.T. 11043/16/19]

12. statement No. XIII Two Hundred and Thirty-sixth session, 2015
[Placed in library. See No. l.T. 11044/16/19]

13. statement No. XII Two Hundred and Thirty-seventh session, 2015
[Placed in library. See No. l.T. 11045/16/19]

14. statement No. XI Two Hundred and Thirty-eighth session, 2016
[Placed in library. See No. l.T. 11046/16/19]

15. statement No. X Two Hundred and Thirty-ninth session, 2016
[Placed in library. See No. l.T. 11047/16/19]

16. statement No. IX Two Hundred and fortieth session, 2016
[Placed in library. See No. l.T. 11048/16/19]

17.	 Statement	 No.	 VIII	 Two	 Hundred	 and	 Forty-first	 Session,	 2016
[Placed in library. See No. l.T. 11049/16/19]

18. statement No. vI Two Hundred and forty-second session, 2017
[Placed in library. See No. l.T. 11050/16/19]

19. statement No. v Two Hundred and forty-third session, 2017
[Placed in library. See No. l.T. 11051/16/19]

20. statement No. Iv Two Hundred and forty-fourth session, 2017-18
[Placed in library. See No. l.T. 11052/16/19]

21.	 Statement	 No.	 III	 Two	 Hundred	 and	 Forty-fifth	 Session,	 2018
[Placed in library. See No. l.T. 11053/16/19]

22. statement No. II Two Hundred and forty-sixth session, 2018
[Placed in library. See No. l.T. 11054/16/19]

23. statement No. I Two Hundred and forty-seventh session, 2018-19
[Placed in library. See No. l.T. 11055/16/19]


